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inspection of the Government colonics
by the Chief Engineers alongwith the
Residents’ Welfare Association so as
to bring desired interaction and im-
provement in the functioning of the
CPWD?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN
DEVELOPMENT (SHRI M. ARU-
NACHALAM): (a) and (b) The Gov-
ernment colonies in New Delhi are
being maintained properly by the
CPWD, in accordance with the pres-
cribed norms with the available funds
and these are not lying in a dilapi-
dated condition.

(¢) lInspection of Government colo-
nies is being undertaken frequently
and meetings with the representatives
of the Residents Welfare Associations
also are being held at regular inter-
vals or as requssted by the Associa-
tions, by the Chief Engineers.

[T ranslation)
Tree Plantation Scheme

1592. SHRI RAMESHWAR PATI-
DAR: Will the MINISTER OF EN-
VIRONMENT AND FORESTS be
pleased to ctate:

(a) whether with a view to check
environmental pollution, Government
propose to lauach a National Pro-
gramme of planting trees on the bar-
ren private land; and

(b) if so, details thereof

THE MINISTER OF STATE OF
THE MINISFRY OF ENVIRON-
MENT AND FORESTS (SHRI
KAMAL NATH): (a) and (b) Under
the Social Forestry Piogramme of
State Government and Centrally Spon-
sored Schemes, tree planting on pri-
vate, marginal and other wastelands
for meeting fue! and fodder needs of

people is already being encoura-

ged through supply of seedlings, tech-

'tljl“,l&l guidance and financial incen-
es.

[English]
Institution of Urban Development
Authority
1593. DR. VISWANATHAM

KANITHI: Will the Minister of UR-
BAN DEVELOPMENT be pleased
to state:

{a) whether Government propose to
institute a unified and single Urban
Development Agency for clearing ail
the Schemes of States uniformly and
independently and to provide all the
newly developed areas with the mini-
mum facilities/amenities;

(b) if so, the composition and terms
of reference thereof: and

(¢) if not, the steps taken or pro-
posed to be taken to compete with
the advanced countries in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN
DEVELOPMENT (SHRI M. ARU-
NACHALAM): (a) No Sir.

(b) Does not arise.

(¢) Urban Development is a State
subject and as such there is no pro-
posal for creating a unified Urban
Development Agency at the Central
level.

[T ranslation]
Ajanta Caves

1594. SHRI TEJ NARAYAN
SINGH: Will the Minister of HU-
MAN RESOURCE DEVELOP-
MENT be pleased to state:

(a) whether the Ajanta Caves have
been included in the World heritage
list and are being lookedafter by
the Archaeological Survey of India;

(b) the steps taken by the Govern-
ment to preserve the paintings; and

(c) the annual expenditure being
incurred on the maintenance of
paintings and sculptures in the caves?
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THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT
(SHRI ARJUN SINGH): (a) Yes,
Sir.

(b) The following steps are taken:

(i) Removal of dust and chemical
treatment is carried out regu-
larly.

(ii) Insecticidal treatment and fu-
migation is done periodically.

(iti) Filletting and strengthening
of the painted surface is car-
ried out wherever necessary,
and

(iv) Controlled lighting is provid-
ed in the painted caves 1o
avoid deterioration of the
paintings.

(¢) During the year 1990-91 an ex-
penditure of Rs. 4,10,782 was incur-
red on the annual maintenance, struc-
tural conservation and chemical pre-
servation of the Ajanta Caves.

Scheme Formulated by U.G.C. for
Eradication of Adult IMiteracy

1595. SHRI TEJ NARAYAN
SINGH: Will the Minister of HU-
MAN  RESOURCE DEVELOP-
MENT be pleased to state:

{a) the details of the scheme for-
mulated by University Grants Com-
mission to eradicate adult illiteracy
in the country during Seventh Five
Year Plan period and the {unds pro-
vided for this purpose during the last
three years:

(b) the names of the universities
and colleges where said programme
has been started; and

(c) the funds provided to univer-
sities and colleges in Uttar Pradesh
and Bihar States, separately and the
progress made in this regard?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT

AUGUST 5,
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(SHRI ARJUN SINGH): (a) Ac-
cording to the information furnish-
ed by UGC, the Commission orga-
nises adult education programme
through universities and colleges with
a view to mobilising the students
and teachers to impart literacy skills,
functional skills and inculcate social
awareness among the adult illite-
rates and also to retain the same
through  post-literacy programmes.
For this purpose, the Commission
provides grants to universities to
have core facilities including support-
ing staff and also for organising adult
education centres, whereas colleges
receive grant for opening Adult Edu-
cation Centres. Usually, a cluster
of 10 Adult Education Centres is
taken as a unit and for éach such unit
grant amounting to Rs. 22,000 per
annum is provided for meeting ex-
penditure on items like honorarium
of instructors, provision of teaching/
learning material, electricity /keio-
sene cost and contingency etc. In
addition to the above, there is also
provision to provide honorarium to
supervisors whose number is linked
with the number of units opened by
an institution.

During the years 1987-88, 1988-89,
and 89-90, the Commission sanctioned
a grant of Rs. 12.23 crores to the par-
ticipating universities including their
affiliated  colleges for implementing
the programme.

{b) The names of universities where
such programme is being implement-
ed are given in the attached state-
ment.  The colleges are identified
and funded through the university to
which they are affiliated. According
to the information furnished by the
UGC, it maintains information re-
garding the number of colleges which
are implementing the Scheme and
not their names.

(c) During the VII Plan, a grant
of Rs. 274.00 lakhs was paid to uni-
versities and colleges of U.P. and
about Rs. 50.00 lakhs to the univer-
sities and colleges in Bihar.  The
UGC has approved 1030 Adult Edu-
cation Centres in Bihar and 2085
such Centres in Uttar Pradesh.



